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CA No. 190/ALD/2017

Ms. Monica Nanda, PCS for the petitioner. Sri Krishna Dev Vyas, CGSC
for ROC, Kanpur.

In the present matter, report of ROC received through post on
22" Feb. 2018. A copy thereof be provided by the Registry to the learned
CGSC as well as to the petitioner counsel.

Petitioner is at liberty to file rejoinder to the report of the ROC,
if any, by two weeks,

The matter to be listed on 7" March 2018,
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